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Statement 

S. No. Name of Refinery and Location 

(in million metric tonnes) 

Instal1ed capacity 
as on 1-4 .. 8S 

1. Bharat Petroleum Corporation Ud., Bombay 6.00 

2. Hindustan Petroleum Corporation Ltd., Bombay 3.50 

3. Cochin Refineries Limited, Cochin 4.50 

4. Hindustan Petroleum Corporation Ltd., Visakapatnam 4.50 

5. Madras Refineries Ltd., Madras 5.60 

6. Bongaigaon Refinery and Petrochemicals Ltd., 
Bongaigaon (Assam) 

1.00 

7. Indian Oil Corporation Ltd., Haldia 2.50 

8. Indian Oil Corporation Ltd., Barauni 3.30 

9. Indian Oil Corporation Ltd., Gauhati 0.85 

10. Indian Oil Corporation Ltd., Digboi (Assam) 0.50 

11. Indian Oil Corporation Ltd., Koyali 

12. Indian Oil Corporation Ltd., Mathura 

Post OfBcf'S with Telegram and Telepbone 
Facilities in Villages in Siodbudurg 

District Maharashtra 

1455. PROF. MADHU DANDAVATE: 
Will the Minister of COMMUNICATIONS 
be pleased to state : 

(a) whether there bas been a demand 
from some villages for post offices attached 
with telegram and telephone facilities in the 
Sindbudrug District of Maharasbtra; 

(b) if so, the details thereof; and 

(c) the steps taken to meet tbe demand? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAM NIWAS MIRDHA) : (a) Yes; 
Sir. 

7.30 

6.00 

4S.SS 

(b) Fourteen requests have been received 
for providing such facility in Sindhudurg 
District. Five villages namely Madhyashiwadi, 
Dauoli, Sukawad, Adivare and Pandur have 
been provided with telecommunication 
facility. The telecommunication facility at 
tbe other villages namely Tenalkatte, Savda v, 
Hatade, Narangra, Peulwada, Walaval, 
Patgaon, Gavane are under examinations. 

(c) The cases are processed depending 
on financial and material resources. 

Proposal to bifurcate Coal companies 

1456. PROF. MADHU DANDAVATE : 
Will the Minister of ENERGY be pleased to 
state: 

(a) whetlr er there is a proposal to 
bUllrQlto tbcf 'tbal QOIDpamc.; 




